FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

L G FIBRE PRIVATE LIMITED OPERATING IN TEXTILE SECTOR AT Ahmedabad
(Under Regulation 36 A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PAN & |L G FIBRE PRIVATE LIMITED
CIN/ LLP No. AACCL4304M
U17200GJ2013PTC073653
2. | Address of the registered office G-19, Basement, Sarthi Avenue, Behind
Satellite Police Station, Satellite,
Ahmedabad -380015
3. |URL of website No Website of the Corporate Debtor
4. | Details of place where majority of fixed assets are Ahmedabad
located
Installed capacity of main products/ services No Production Activity
Quantity and value of main products/ services sold| 392 No’s/ Rs 2.83 lakhs(FY 22-23)
in last financial year
Number of employees/ workmen Nil
Further details including last available financial cirp.lgfibre@gmail.com,
statements (with schedules) of two years, lists of
creditors, relevant dates for subsequent events of the
process are available at:
9. |Eligibility for resolution applicants under section cirp.lgfibre@gmail.com
25(2)(h) of the Code is available at:
10. | Last date for receipt of expression of interest 02/02/2024
11.|Date of issue of provisional list of prospective 07/02/2024
resolution applicants
12. | Last date for submission of objections to provisional 12/02/2024
list
13. | Date of issue of final list of prospective resolution 17/02/2024
applicants
14. |Date of issue of information memorandum, 22/02/2024
evaluation matrix and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution plans 25/03/2024
16. | Process email id to submit EOI cirp.lgfibre@gmail.com
Note : The above information is provided from the details provided by the Suspended Board of
Directors.
Sd/-

Mr. Rahul Nareshbhai Shah

Resolution Professional

Reg No- IBBI/IPA-001/1P-P02170/2020-2021/13367
Validity of AFAtill 06.02.2024

20 Sudershan Society, Part 2, Naranpura, Ahmedabad
Date :18/01/2024

Place : Ahmedabad



mailto:cirp.lgfibre@gmail.com
mailto:cirp.lgfibre@gmail.com

THURSDAY, JANUARY 18, 2024

POSSESSION NOTICE

[Tt imrvable propery)
Whereas,
The undersigned being the Authorzed Officer of INDIABULLS HOUSING
FINANCE LIMITED (CIN:LG332ZDL2Z005FLC136029) under the Securitisalon
and Raconstruction of Financial Assats and Enforcement of Secuwrity Interest Act,
2002 and in exercise of powers conlerred weder Section 13 (12) read wilh Rube
3 of the Security Inlerest (Enforcement) Rules, 2002 msued Demand Notice
dated 220892021 calling upon the Bomower(s) HIKUL H KHOKHAR AND
TRIVENIBEN HARIBHAI KHOKHAR to repay the amount mentioned in the

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

LG

FIBRE PRIVATE LIMITED

OPERATING IM TEXTILE SECTOR AT Ahmedabad
{Under Reguiation 364( 1] of the Insolvency and Banknaptey Board of india

{Insobeency Hesolution Pr

efong with PAN & CIRS LLP

3. | URL of website
4. | Datalls of place whnera maio
:n‘l’ﬁ:-;ud assats are located

1. |Marme of the corparate detibar

2. --1.-:Ir.|m5= of the registered office

Corparate Persons) Regulations, 2016)

e e e e e e e

ELEVANT PARTICULARS
|L & FIBRE PRIVATE LIMITED

M. | ARCTLAI0LM

| U7 200G)201 3P TCOT 3653

G-19, Basement, Sarthi Avengs, Bobnd Satellite
fF!L'-liL'r: Slaticn, Sateline, Ahmedabad -J8000E

| Mo Wabsite of the Comporate Dabiod

iy Ahrmaikahad

RELIGARE HOUSING DEVELOPMENT
FINAMCE CORPORATION LIMITED

CIN Mo.: UT48990L1993PLC054259
Reqd Cfice f
Carporate Odfice
Estabe. Mew Defh

RELIGARE | 155/

Wansny ikal liawd e = e

3, Wehru Place, Naw Dedhi-118018
; Bih Floor, Max Howse, Block A, Dr. Jha Marg, Okhla Phase 3, Okhla Indusbrsl
110020

Website | www.religarehomeloans com

POSSESSION NOTICE APPENDIX IV [See rule 8 {1}] (For immovable property]

Wiheraas $ha undarzigned being the Authonzed officar of Hulgma Housing Development Finance
Caorporation Limited (RHOFCL), 8 Housing Finance pany registered with Mational
Housing Bank (fully cwned by Reserve Bank of india) undar the provision of tha Securitisation
and Reconstnuction of Financsal Assets and Erdorcement of Security Inlerast Act, 2002 (54 OF
2002} |hereinafter refiermed to &s “RHOFCL") and in exarcks of the powers conferred under Secton
13012y read with Rule 3 of the Securty Inferest (Enforcement) Rule, 2002 szued 5 Derand Molica

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

PUBLIC NOTICE
Motice is hersby given that the following share cerificates are
ragisterad in cur name has bean lost, Tharelore, | have applied for issue of
duplicate share certificate to the GODREJ CONSUMER PRODUCTS LTD
(Fegd.ofice address - Godrej One, 4" Floor, Pirojshanagar, Eastemn
Express Highway, Vikroh E. Mumbai, Maharashira, 400078 S0, general
public are hereby warned about not o deal with the following securities
and if company do not receive any objection within 15 days from the
date of publication of this notice on above-mentioned regd address of
the company, or to the company's R&T Agent Link Intirne India Pyt Lid,
LUMNIT GODREJ CONSUMER PRODUCTS LTD (B-102 & 103, Shangrila
complex, First fioor, Opp HDFC Bank, Near Radhakrishna Char Rasta,
Akofa, Vadodara-380020), Thae company will procaad for the issuse of

= :_:'ri{:'":ti}'::fﬂ:’ riny Mo Production Ativiy daled 07.10.2023 caling upon YASHWANT NEMADE S/0 NIVRUTI NEMADE RO 26 Laxmi| | Duplicate share certificate(s) in my name.
| products/ services

Mofice baing Rs5.13,07.292.90 [(Rupees Thirtesn Lakhs Sewven Thousand

. LT NAGAR CHALTHAN PALSANA, SURAT, GUJARAT.194315 ALSO AT SHOP MO T1 BHARAT
Two Hundred Minety Two and Paise MNinety Only)] 2gainst Loan Account 8. Eﬂ:}fi;ﬂ :3;:"; f;;'?r'lr;w | 392 No's/ Rs 2,83 lakhs{FY 22-23) xﬁﬂ |ﬁ“:-|2?”pi m ;HﬁTHAH EAA: BPDMT.ELW . EUHDAEHT‘JEJE:E-S%&;LE S‘Eﬁﬁ-’; :.Ig Sr.| Folio No Name Of Distinctive [Certificate|Shares
Mo, HHLSUAMI 15696 a5 on 26.06.2021 and Interest thereon within 60 days _ _.m!ar.gia!-gu. : - #:gﬁﬁ%%&“ﬁﬁ%i?; ﬁﬁg gﬂamﬁ?ﬁﬁ?ﬂmﬁﬁ"‘;ﬂ%ﬁ? Mo Shareholder Mo No (Qty)
3 : Sl 7. [Number of empioyees/ warkmen (NI ; |
from the dale ofreceict of the said Ntice - |Further detas including last | cirp ghibee@gmpicam, 394315 ALSD AT CHINCHIKHED PRABO POST KURTHA HARDO TAL-BODWAD Chinchiepe || 1 (003833 H“rgaﬁ'fl'}i;f“isg Sl 1111331‘%%%% 02| 120
The E-:,":-I'I'I'J'.\'\-E:I'I:ﬁ:l 'hﬂ'.l'll'“lg fadad o Py e amount, Nalics (s htrﬁt'l'.' -:_‘;iw‘rn 16 i ..'!ﬂ':!l':!lhﬂ financial staiemends PR BODWAD JALGADN BODWAD, HM%RAEHTHMH:I-HI I: Tha Bormoawr") & [Th Bl L3S UnEa
| (with schedubes) ol iwo years, Co-Borrower] fo repay the amount mentionad in the notica bairg Rs. B,81,26743- (Rupaes Eight 2 .
Borrowen(s) and the public in general that the undersigned has taken Possession lists of cradtors. reevant dates Lakh Ei Cna Thowsand Two Hundred Sixty Seven And Paise Forty Three Ondy] along with 2 |KO03E33 | Kum Kum Kailash Sungja /| 1082189918 613020 120
3 ; ; i : {far subsequant events of the iriterest from 28.0%9.2023 within 60 days from the data of recaipd of the said notica. Kapil Lailash Suneia 10821 8991 &
af thix property described berein below in geercise of powers confermed on him procsss ane sikabie o “The barower having failed 1o repay tha amount, nofice is hereby gven o the bomower and the
under Sub-Section {4) of Section 13 of the Act read with Rule & of the Securnity g ELlEditilil:r far ;E;Ifj-'?ll{-':'-irllt-:itﬂ'lfﬁ | cirpJgfibee@gmal.com E;ﬂ!;;; E?Erfé;u;ﬁ;:!EFEEE;%T;GLEEESQﬁEngﬂgﬁgmﬁ Lﬁ;ﬁﬁ,ﬁﬂﬁﬁu Place: Gufarat Sdi-
Intarast {Enforcament] Rules, 2002 on 13.01.2024. [0 DTN e R D Secunty Interest Enforcement) Rules, 2002 on this tha 16th day of January 2024, Date: 17" January 2024 KAPIL KAILASH SUNEJA

| Code ks available at;

The bamower in particatar and e public in general is hersby cauticned not 1o deal wilh The property

; : e : ) 10| Lot dstes for receip? of | o2 /2024 : o B . =
Thae lar i h Al i F . L and aryy dealings with the propedy wil b= subjec! fo e charge of “REDFCLT for an amounl of
S BTN 0 PATOMIOR AL NG 110N AR S DTAD): PRURATNG. 0% _|EspresswnOf iMerest | . Rs.8,81,267 43/- {Rupets Eight Lakh Exghty One Thousand Two Hundred Sixty Seven And Paise
o deal with the propery and any dealings with the progerty will be subjact to 1L Elatﬂ of Issua of provisoral 15t |07 02, 2024 Forty Three Only] and inkerest ather charges thereon 28.09,2023.
| iy lirir “Thig B ‘& allenlion is imiled iang al sub=section (B af sec 13 of the At I ; -
the charge of INDIABULLS HOUSING FINANGE LIMITED for an amount of H_;_.,;.,E_ﬂf,f_:' Hr | ) m;,,"ﬂfﬁ;,",’,;:;.fu:j'h,:fszu'ﬁ;;%“ﬁw’%qg‘fn?,'ﬁﬁ?‘wﬂjﬁ;; Egﬁ?;;:?“”ﬁi"ﬁ"ﬁ"”ﬂ:; . i :;ﬁ;ﬂﬁiﬂ: ._Il:::ﬁ; Iiie:dn;e:lr-.r:a:r;:;:ﬂa:r |Ahmedabad Uinit),
; .| Last dafe Tor subwrssion ol 13,02,/2024 arvy lima before the date fixed for sabe or fransfer, the secured assels shal not be sol ar rnstemed by . . v, .
PRGOS B0 Pibaes. TN Lo Saven T i, MIncred | iyjeczions ta provisional list | P "RHDFCL™ and no further shep shal be taken by "RHOFCL” for fansfer or sale of fia secured assatls, ' Sl d bl avjivan PO, Behind Gujral Vidiwapesth, Ashram Read,
Minety Two and Palse Mimety Only) a5 on 26.06.2021and intarest thareon. 13| Cate of issug af final list of 1V 0 24 DESCRIPTION OF IMMOVAELE PROPERTIES IS A3 UNDER:- Ahrmadabad - 380015, Gujarat, Phome Mo, 079-27549944.
+ ttertion is inwi ; i ; APl tebil AN S el | SCHEDULE OF PROPERTY - ALL THAT PIECE AND PARCEL OF PROPERTY BEARING FLAT NO -
The Borrowers’ attention is invited to provisions of Sub-Section (3) of Saction 13 14| Cate of 12508 of mfarraton T 094 POSSESSION NOTICE (FOR IMMOVABLE PROPERTIES)
5 i, 302 OM THE 3R0 FLOOR ADMEASURMMG B58 S0 FEET LE., 61.15 50. MTS. SUPER BUILT AREA o i : I !
S YL FOME e O NN R Dl D0 N A gﬂﬁiﬁlﬁﬁmi.ﬁ ;Ent-: & 362.12 50 FEET |E., 3.65 50. MTS. BULT UP AREA , ALONG WITH B.72 S0.MTS. UNDIVIDED [See Rule-B(1) of the Security Interest [Enforcemant| Rules, 2002]
| FoLE ! SHARE M THE LAND OF "SAMDEEP RESIDENCY OF JAY YOGESHWAR MAGAR “, BITUATE AT : : £ '
DESCRIPTION OF THE iMMOVABLE PROPERTY [t prespesctive FEaludicn BLOCK NO . 144 PAIKI PLOT NO 34, 39 & 40 OF MOJE VILLAGE CHALTHAN , TA - PALSANA  DIST : Whereas, The lﬁuul.t'ltlrlfl!‘!l] Officer of the Small Industries Development Bank of
_ | Bpphcants . : BURAT . BOUNDED AS UNDER: EAST - PLOT MO . 37, WEST ; C.0.P, NORTH : SOCIETY ROAD, India [SIDBI) a corposation established under the Small Industras Development Bank of
FLAT NO. B-404, MANTRA SQUARE AND PALACE, OPF. BALAI BUMGLIOWS, 15.| Lest date for submission aof | 25,/03,2024 SOUTH : PLOT NOL 41, 42 & 43 India &ct. 39 of 1988 and having its Head Office at "SIDBI Tower', 15 Ashok Marg,

resobutian phars

15 Process smail id to submit EOI Data: 18.01.2024

Place: Sayan, SURAT

PLINASIMADARCAD, YOG GHOWE, SLIRAT, GLIIARAT - Fa5006 [Authorized Officar)

Religare Housing Development Financs Conporation Lim#fed

Lucknow 226001 and an Asset Recovery Wertical Unit at Ahmadabad under tha
Securitization and Reconstruction of Financial Assets and Enfprcement of Security
Interest Act, 54 of 2002 [the Act) and in exercise of powers conferred under Section
13{12) raad with nde 3 of the Security Interest {Enfarcement} Rules, 2002 issued a
dermand nolice dated 27.03.2023 calling upon the berrawnzrs, interaia, ramely Jadeja
Industries Pyt, Ltd. (o repay the amount mentianed in the natice bemg Rs. 64,79, 720/
{Rupees Sixty Four Lakh Seventy Nine Thousand Seven Hundred Twenty Only) as on
10.03.2023 together werth interest thareon weet. 11.03.2023 wthin B0 days from-tha
date of recespt of the said notice.

The Barrower / Mortgagoss having failed fo repey the emount, notice is hereby
given to the Borrower / Morgagor end the pubdic in genaral that the undersigned being
suihonized officer of SIDBY has taken Physical Possession of the property described

| girpglibre@gmai cam

Wote 1 Tha above imformation s provided from the detaits providad by the Suespanded
Bosard of Directons,

Sdi-
Authorised Officer
INDIABULLSE HOUSING FINANCE LIMITED

Date : 13.01.2024

S/
Place: SURAT Mr. Rahul Mareshbhal Shah
Resplution Prafessicnal
Risg Mo |BEAPAQDLAP-POZIT0Y 2020-20 21,/ 13367
Validity of AFA T D6, 002, 20024
20 Sdershan Sockety, Part 2, Naranpum, Ahmedabad
Drate 11801 /20034
Place ; Ahmedabid

PUBLIC NOTICE

PARA BAZAR Branch :
Toral Buitding, 1st Floor,
Subhash Road, Opp.

da 30T asler
Bank of Baroda

i Shastri Maidan, Rajkot - 360001, FELIX INDUSTRIES LIMITED visrsins boitlower i eacercise of powers confarred on im under Sub Section 4 of Section 13 of

Date: 10.01.2024 o HBGE CIN: L40103GJ2012PLC0O72005 :I;i?:: :.rr:':;?luui:lnﬂll fhiﬂ?:;[;a;iﬁunwluwrusHEn[-:lrnumunl} Rules, 2002 an this

{UNDER SUB-SECTION S}?chELﬁ%Tiﬂﬂ-mﬂiETFﬁE SARFAES| ACT, 2002) [ ] Finance 9 REQEEIEI‘EH Office: 208, Devshruti Enmp!m:, DFF“EHE HEHESI.II‘QE HﬂEFiﬁlu Tha Barroweer / Mortgagor in particular and the public in genaral is hereby
BY REGISTERED A.D./Courier ' Near Mithakali Cross Roads, Ellisbridge, Ahmedabad-380006, Gujarat cautioned not to deal with the proparties and any deslings with the properties will ba

Hero Housing Finance Limited
hershy notifies that, with an obyective
o rationalize its branches, its branch
sifuaied at the following address shall

be closed with effect from April 20, 2024

Shop MNo. 27 and 28, Second Floor,

subject to the charge of the Small Industries Development Bank of India far an amownt

of Rs, 64,79, 720/~ a5 on 10,03, 2033 and interest & expensas therean until full payment,
The Borroweer's / Mortgagor's attention is invited to the provisions of sub-section

(B} of section 13 of the Act, inrespect of ime avadable, 10 redeem the secured assets,

DESCRIPTION OF THE IMMOVABLE PROPERTIES

Owned by Shri Harischandrazinh Jethubha Jadeja

To,

1. Mr. Vishal Balvantbhai Ranpara

Address 1 : Dhanlaxmi 3, Dwarkesh Par, Nr. Prabhu Residency. BH A,
Raiya Road, Rajkot - 360007

Address 2 ; Flal Mo 101, at First Floor “Awrem One” Varnghaman Nager,

Ph:. 078-26461558/59 | Email: mioffefxindusinies. oo | Website: www felixindusiries.co
CORRIGENDUM TO THE NOTICE OF THE EXTRAORDINARY GENERAL MEETING

This Cormrigendum is being isswed by Felx Industnes Limited ["the Company™) for
comvening an Exira ordinary general meeting (‘EGM°) of the Sharehoiders of the
Company to be held on Saturday, January 27, 2024, at 12.30 P.M (I15T) a1 the Regisierad

Nr. Crystal City, B/H Bapa Sitaram Tempie, Opp SRP CAMP. off 150 Ring Road,
Ghanteshwar, Rajkot - 360006

2. Mr. Vishal Balvantbhai Ranpara

Address 1 : Dhanlaxmi 3, Dwarkesh Par, Nr. Prabhu Residency, BH A,

Moble Chambaers, City Survey
Mo.-J995iA, Ward No. 2,
Bus Stand Road, Surendra Nagar,

Office of the Company at 208, Devshruli Complex, Opposite Medisunga Hospital, Mear
Mithakhali Cross Roads, Ellisbridge, Ahmedabad-380008. This Corrigendum is 1o be read
n conjunchion with the EGM Noboe dated January 2, 2024, &5 available on the website of
the Company and National Stock Exchange of India Limited ("NSET), where the shares of

Property No. 1 :- A% thet piece and parcel of Residantial Land situated at Plot Mo, 9
(Admeasuring 244.40 sq. yards.) Revenue Survay No. § Faski, Shi Anant Co Dperative
Housing Seciety, Village - Trajpar, B/, Trajpar Char Rasta, 0 Ghurtu Rosd, Taluks -

Raiya Road, Rajkot - 360007 QUL S the Company are listed. The Notica of the EGM was dispatched to all the sharehelders of e o P, T Mt
Address 2 ; Flat Mo 101, at First Floar “Awrum Qne” Vardhaman Nager, Please note that the closuna the Company on January 5, 2024, in due compliancs with the pravisions of the Companies ﬁ[ W sdli]argn F,.? ND'ME":JM&q[m SRannio NSl oo ok
Nr, Crystal Cily, BIH Bapa Sitaram Temple, Opp SRP CAMP. off 150 Ring Road, of the above branch shall not affect Act, 2013, and rules made fhereunder, read with circulars issued by MCA and SEBI. This h"“" ";' m;._ L"I"tr“ ikt F:J" e L TR T
Ghanteshwar, Rajkot - 360006 servicing of the Company's comgendum is being issued to make amendmentsiprovide additional details as i o b B e s b bl e it ol B

(Admeasuring 244,40 5q. wards.) Revenue Survey No. 6 Paiki, Shri Anant Co Dperative
Houasing Society. Yillaga - Trajpar, B'h. Tragpar Char Hasta, 08 Ghuntu Road, Taluka -
Morbi, Dist, Merhi, Gujasat, Bounded by - East ; Other's Land of Plot No. 13, West
Crther's Land of Plot No. 11, North ; Other's Land of Plot Mo, 21, Sowth : Road of 30-00 1
together with all buildings and stuctures thereon and plart apd machinery
attached to earth or permanently fastened Lo anything attachead to earth. S/,

Date : 12.01.2024 Authorized Officer

Dear SirMadam,
Re: Credit Facilities with our Para Bazar Branch
1. We refer o our Lelter Dated 26.02.2022 bearmg Mo, Retail-00001176555-LMS
ooneeving sanciion HOME LOAN facilites and the termms of sanclion, Pursuant o the
above sanchon you have availed and stared ulilizing the credi faciliies after
providing security for the same, &s hersinafier stated. The presant cutstanding in
vanaus loanicredd {acility accounts and the sacuniy inlerasls craatad for swch liabify

mentionad herein pursuant to SEBI (ICDR) Regulations, 2013

Thiz Comgendum shall form an inlegral par of the EGM RNolice circulated o the
shareholders of the Company. Accordingly, all concemad shareholdars, Stock
Exchanges, Depositories, Reqgistrar and Share Transfer Agent, agences appointed for -
voling, other Autharities, requlatars. and all other concemed persons ang requested bo
take note of the below changes. All other content of EGM Notice and explanatory
staternent annexed therato, save and except as mentioned in this comgandum shall

CUSIOMETS in any manner

For any further datailz, please contact
— the Company's represantatives  —
through fallowing channels:

customer.care@herohfl.com ,
Toll Free Number: 18002128800

are as undar: . P rermain unchanged. On and from the date hereof, the Notice of the EGM shall ahways be Place : Morbi Small Industries Davelopment Bank of India
. Outstanding (Contractual Dues) HEN‘ Hﬂllilﬂ! FH'IEI'IEE leltEﬂ read in conunciion with this Comgendum.
N:Eﬂ:f lirﬂ;““—‘;- IRE: uft S bl rot CIN : UG51920L2016PLC301481 Shareholders are requested to note that in the page no. 16 to the EGM Notice, the
i nlacs nteres Reqad Office: 9, Community Centre Explanatory Statement of Resolution item No. 2, the point no. 11, the amendment in
(Including interest up to date of notice) &g ' ¥ '
Home | oo saer | 1075% Principal : 28,91, 140/- Basant Lok, Vasant Vihar, 5¢- No. 4 has been made as under: SYMBOLIC POSSESSION NOTICE DC B BANK
5, : : Wew Delhi-110057 11. ientity of the natural persons who are the ultimate beneficial owners of the
Interest: 82 385/
T Lﬂ'?_" ' | Lakn only Tﬂalrfzgl?slﬁw_ shares proposed to be allotted and! or who ultimately control the proposed {FDH IMMOVABLE PROPER w]
LS allottees, the percentage of post preferential issue capital that may be held by them: The undersigned being the authonzed aflicer of the DCB Bank Lid,, wder the Secuntization and Reconstrection of Firancial Assets and

Enforcement of Security Interest |Second) Ordnance, 2002 |Qrd. 3 of 20021and in exercise of powers conferred under section 13(2] read
with rule 9 of the Security Interast (Enfarcament ) Rules, 2002 issued & damand natice as mentioned in belowy table calling within named
borrowiers, co-homowers! guarantor to repay the amaunt mentioned in the notica being an amount as daetailed mentioned in table geven
heraumder werthin B danys from the diste of receipd of the said natice,

The borower and Co-Borrawer having failed o repay the amourt, nofice is hereby grven to the borower, Co-Barmowes) guarantor and the
pubdic in general that the undersigned has taken syrbolic possession of the property described herain below in exercise of powers confarred
on him under section 13(4] af the said Ordinance read with Rule B of the said Rules an the dates mentioned as below.

The barroweer, Co-Bormowes' guarantor in particular and tha public m ganaral is heraby cautioned not to deal with the property and any
dealings with the progenty will be subject 1o the charge of the DCEB Bank Ltd., for an armaunt 8 mentioned in the dersand notice and further
interest thergan,

Security Agreement with brief description of securities,

Equitable Registered Mortgage of Property of Ms. Shital Vishal Ranpara ai Flat
Mo, 101 Carpetirea BD.20 Sq. Mts along with adiining was area admeasuring 1.91
Sq. Mis tolally admeasuring 82.2 Sq. Mis, on 151 Floor of Tower Mo, 2 of Building
"Aurum One” construcied on BBnds admeasunng 9702.99 Sq. Mis. along with
comrmon Pliod admeasuring 1007975 Sq. Mis. totally admeasuring 1078277 of F.P.
Mo, 481 of T P. Scheme No. 363 (Ghanteshwar) Bearing Ghanteshwar Revenue
Survey Mo, 140 FI F1 P2 ofVillage : Ghanteswar,

1. In the Loan Agreement for Individual Housing Loan (28.02.202%) you have

No. | allottee(s) |owners of proposed allottee{s)  beneficial owners
1. |Resomance Opportunity fund Yajjadec Lotun MNaA™
** Mr. Yajjadeo Lotun, being a Maurttian Citizen, does not hold & PAN Card,

By the order of the Board

For FELIX INDUSTRIES LIMITED
sdl-

RITESH V. PATEL (Managing Director)
(DIN: 05350856)

Date : 17,01,/ 2024
Place: Ahmedabad

acknowledged your liabdty fo the Bank to the fune of Rs. 31,67,000(- as on Registered Office: 208, Devshruti Complex, Opposite Medisurge Hospital, gL BORROWER, CO-BORROWER, i

03.01.2024 The autstandling sized aboys Inchids fusther drawings and injorecs! Up Near Mithakhali Cross Road, Ellsbridge, Ahmedabad-380006, Gujarat| [[Na,|  A%reememe GUARANTORS & LEGAL HEIRS NAME S A T

to 29,73,534/- _ ; : - T || 4s5az00000226 & M5 GLOBE DETECTIVE SERVICES THROUGH Symbolic Passession Taken
2. A vyou arg awane, you have comvmitied defaults in payment of inlarast on above A55EI00000161 & PROPRIETOR MA. FIRMAHAMALD BURHAN PATEL & on 16.01.2024

lnansiout standings Sor fhe quarter ended December honth of 20053, You have also 4542600000107 ME. PIRMAHARAD SLUERHAMN PATEL &

defaulted in payment of installmeants of term loanidamand kocans which have fallan SABERARBIE| FIRMOHAMAD PATEL

due for payment on 08,11,2023 and thereafter.

3. Conzaquent upon the defaulls committed by vou, your kban account has baan
classified as non-periorming asset on 08012024 in accordance with the Resene
Bank of India deectives and guidelines. In spite of our repeated requests and
demands you have nol repaid the overdus loans including interest theraan

4, Having regard io vourinability tomeet vourliabilites in respect of the credit facilities
duly sacured by various securities mentioned i para 1 above, and classification of
your account as & non-performing &ssef, we hersby give you nofice under sub-
saction (2) of section 13 of the Securitization and Recanstruction of Financial
Assels and Enforcement of Security Interest Act, 2002, and call upon you to payin
full and discharge yvour liabilities to the Bank aggregating Rs. 29,73.534/- (Rs.
Twenty Mine Lakh Seventy Three Thousand Five Hundred and Thirty four
only) as stated in para 1 above, within 60 days from the date of this nolice. We
furiher give you nofice that Eziling payment of the above amount with interesi till the
date of payment, we shall ba free to exercize all or any of the rights under sub-
sachion {4) of saction 13 of the said Act, which please nole,

5. Please nole that, interest will continue to accrue at the rates specified in para 1
above for sach credd facility undl paymant in full,

B, We invite your attention to sub-section 13 of the said Actin terms of which you are
barrad from bransferming any of the secured assels referrad 1o in para 1 abave by
way of sake, lease or ofherwise (ofther than in the ordinary course of business),
witho obtaining our prior written consent. We may add that nos-complianca with
the above provision confained in section 13{13) of the said Act, s an offence
punishable undersection 29 of the Act.

7. ‘We further invile your attention fo sub section (B) of section 13 of the said Actin
terms of which you may redeem the secured assets, if the amount of dues together
with all costs, charges and axpenses incurred by the Bank is tenderad by you, at
any time before the date of pubBcation of notice for public auctionfmviting
guotationsfender fprivate trealy. Please note that after publication of the notice as
above, your right 1o redeem the secured assets will not be availabls

B. Pleaze nofe thal this demand nobice iz without presudice to and shall not be
consirued as wanver of any other nghls ar remedies which we may have, including
without Bmitation, the right to make further demands in respect of sums owing to us.

Date & Amount of Demand Notice 18.08.2023 & Rs. 13,33, 365.04/- (Rupeas Tweanty Threa Lakh Thirty Three Thousands Theee
Huredred Sty Fiva Aupaes and Fow paisa Only] as on 18.08.2023

Property Description 1. IMMOVABLE PROPERTY BEARING OFFICE NO. G-2-A “GOLOEN TRADE CENTRE™ BUIT UP AREA 14.36 500,
MTRE. SITUATED REVNUE SURVEY NOUS01/2, 500/2, 472/A PAIEI PLOT M0.1, 5TO 14, 21 TO 25 0F MOUJEVILLAGE ANELESHWAR, DIST
: BHARUCH. 2. IMMOVABLE PROPERTY BEARING FLAT NO.Z2 "GOLDEN TRADE CENTRE™ BUIT UP AREA T2.30 S0 MTR3. SITUATED
REVMUE SURVEY M0.501/2, 500/2, 472/4 PAIKI PLOT MO, 5 TO 14, 21 T0 25 OF BOLUE VILLAGE AMKLESHWAR, DIST : BHARUCH. 3.
IMMOVABLE PROPERTY BEARING FLAT NO G-4, "GOLDEM TRADE CENTRE™ BUIT LIP AREA 48.77 50. MTRS. SITUATED REVWUE
SURVEY NO.501/2, 5002, 47208 PAIKI FLOT NOT, 5 TO 14, 21 TO 25 OF MOLWJE VILLAGE ANKLESHWAR, DIST : BHARLICH, 4,
IMMOVABLE PROPERTY BEARENG FLAT NO, G-3, "GOLDEN TRADE CENTRE™ BUIT UP AREA 48.77 50, MTRS, SITUATED REWNLUIE
SURVEY NOUS01/2, 50072, 47278 PAIKI PLOT NOR, 5 TO 14, 21 TO 25 OF MOLLE VILLAGE ANKLESHWAR, DIST ;: BHARUCH. 5.
IMMOVABLE PROPERTY EEARING FLAT NOLT, "GOLDEN TRADE CENTRE™ ELNT UP AREA 48.77 S0 MTRS. SITUATED REVMNUE SURVEY
MO.501/2, 5002, 47278 PARKIPLOT O, 5T0 14, 21 TO 25 OF MOUJEVILLAGE ANELESHWAR, DIST : BHARLUCH.

JAYANTIEHAI VALLABHBHA| VEKARIYA & Symbolic Possession Taken
DAESHABEN VEKARIYA on 16.01.2024
Date & Amount of Demand Notice 25002023 &| Property Description [MMOVABLE PROPERTY BEARING SA1 DARSHAM
Rs.9,77, 245,88/ - (Rupaes Mine Lakh Seventy Sewen | RESIDEMCY, M.H.NO.8, PLOT MNO.295 ADMEASURING AREA 44.50 S0.MTRS,
Thousand Two Humdred Fowrty PMline Rupess and| R.5.MND.204,205-B PAIKl, ATKAPODARA, TA ANELESHWAR, DIST.BHARLICH.
Enghty Mine Paisa Only) as on #5.08.2023

RA&JESH HARIERISHMNA BRAHMEHATT & Symholic Possession Tekan
REEHABEN RAJESHEHAI BRAHMEHATT on 12.01.2024

Date & Amoant of Demand Motice 30.09.2023 & | Properly Description IMMOYABLE PROPERTY BEARING GUJARAT HOUSING
Rs. 8,88,125. 80/~ {Aupees Eight Lakh Eghly Eight | BOARD, 144 MG SCHEME KENOWHN AS PARAMSE COMPLEX, FLAT MO.653,
Thousand One Hondred Twenty Five Rupess and | 157 FLOOR, ADMEASURING 38 7550 MTRS A5 NOLZAT 260,264, 245 244
Esghty Paisa Only) as on 20.00.2023 2641, 27267261 PAIKI BLOCK MOGS, CSMOIATS, MR SAMTA POLICE
CHOWEI, AT, GORVA, DIST. WADODARA

SAMEEULLAH RAFEEELILLAH KHAM & Syrhalic Possession Taken

3] B ZEENATFATIMA MOHAMMEDSHABBIR KHAN on 17.01.2024

Date & Amount of Demand MNotice 2508 2023 & | Property Description IMMOVABLE PROPERTY BEARING FLAT MO 303,
Rs.16,86,385.41/~ (Rupees Sixteen Lakh Eighty Siz | ADMEASURING ABOUT 1111.00 S0 FTS, 3RD FLOOR, A-OME COMPLEX,
Thousand Theee Hundred Eighty Feve Rupees and | SURVEY MO 1583 PLOT NO 18-A, 18-B, COMPUTERISED MEW SURVEY
Farty Ona Paisa Onlyp as on 25.08.2023 MO 154973, PLOT NO1E8WE 15 SITUATE AT. CHHIRI, Ta, VAP DIST. WALSAD

5 | DRMHVAPOUA4ETET REEMA WASIM KHAN & WASIM ABRARKHAN T e

2 |  HHOMANKNDE5TE

| get the inside

information and get
inside the information.

3 | DRMHVADOD4048TT

Inform your opinion with
investigative journalism.

Yours faithfully, The Indian Express. & Themm Date & Amaunt of Demand Notice 25.08.2023 & | Property Description IMMOVABLE PROPERTY BEARING FLAT NO 302,
Authorised Officer & Chief Manager, Bank of Baroda For the Indian intell N r e ek Rs.14,31,234.52~ (Rupees Fourteen Lakh Thirty | ADMEASURING ABOUT 915 SO FTS, EQUIVALENT TO 85.00 SO MTRS,
an Intelligent. ——JOURNALISM OF COURAGE—— | || Onie Thousand Two Hundred Thirty Four Rupess | 3RD FLODR, SAI RESIDENCY-1, ON N.A. LAND BEARING SURVEY NUMBER

and Fifty Two Paisa Only} as on 25.08.2023 TIPARD 1, PLOT MO 20,21,22,23,24 TOTAL ADMEASLIRING ABQUT 362.00

SOLMTRS SITUATED AT PARMNERA, TA. & DISTVALZAD

. — - . SUNIL EUSHWAHA & Symbolic Possession Taken
Branch Office : Yes Bank Limited, 3rd Floor, Nath Edifice, Jilla Panchayat Chowk, Race Course, b SUMAMN DEVI SUNIL KFHUSHWAHA an 17.01.2024

Rajkot. - oo
'«/ 1’\‘\'IEsl BAN K Registered & Corporate Office : Yes Bank Limited, Yes Bank House, Off Western Express Date & Amoinit .m. Demind .H"'“ 23.08.2023 &/ Property uB“f'pm" 'MMDW'BLE.PRDPEHW CLATNG S EAL B 301,
Highway, Santacruz East, Mumbai - 400055. Fs. 13,55,955.81/ (Rupees Thirteen Lakh Fifty Theee | ADMEASURING ABOUT 895 S0 FTS, 4TH FLOOR, MAHAYIA DARSHAMN,

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Thousand Mine Hundred Fifty Five Rupees and| SURVEY WO 246/PAKI PLOT MO 37/8, 324, SITUATED AT CHHIRL

Eighty One Paisa Only) &s on 25008, 2023 Th, VAP, [NET, VALSAD
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement :
of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. 7 MAHENDRASINGH B PURDHIT & Symbohc Poscassion Taken
Notice is hereby given to the public in general and in particular to the Borrowers, Co-Borrowers, Guarantors, Mortgagors that the below SUMANKUNWAR MAHENDRASINGH PUROHIT on 17.01.2024
described immovable property mortgaged/charged to the Secured Creditor, the physical possession of which has been taken by the Date & Amount of Demand Notice 25.08.2023 & | Property Description IMRMOVAELE PROPERTY EEARING SHIV DARSHAN,
Authorised Officer of Yes Bank Ltd. i.e. Secured Creditor, will be sold on “As is where is”, “As is what is” and “Whatever there is” on Rs.12,36,281.71/- [Rupees Twelve Lakh Thirly Six | 4TH FLODR, FLAT NO 401, ADMEASURING B5.85 500 MTRS, ALOMNG WITH
05.02.2024, for recovery of below mentioned dues subject to further interest and charges at contracted rate, due to the Secured Creditor Thousand Two Hundred Exghty One Aupees and | 15 S0 MTRS, UNDIVIDED SHARE IN LAND SITUATED AT REVEMNUE SURVEY
from below mentioned Borrowers, Co-Borrowers, Guarantor and Mortgagors. Sewenty One Paisa Only) &5 on 25082023 MR0.1552, 1665, OF MOUJE PARDI SAMNDHPOR, TAVALSAD, DIST. VALSAD

indianexpress.com

DHHLVAPDD46 3565

DHHLVAPDI4B00EE

Sr. Names of the Borrower and Demand Notice Reserve Price Symibolic Possession Taken
No. Co-Borrower / Guarantor Amount & EMD B | DHHLVAPDO4G0TIS FIRDZ AHMAD & ALIMUN NEEHA FIRDE AHMAD on 17.01.7024
(in Rs.) Date & Amount of Demand Motice 25.08.2023 & | Property Dascription IMMOVASLE PROPERTY BEARING FLAT NOL102, DATAR
1. | Mr. Jatapara Vanraj Goradhanbhai (Borrower) & Rs. 18,26,986.93/- as on 18,00,000/- Rs.10,64,614.85- (Rupess Ten Lakh Sixty Four | COMPLEY, 15T FLOOR, ADMEASURING ABDUT 62800 S0.FEET, SITUATE AT
Mr. Jatapara Vasantben Goradhanbhai (Co-Borrower & Mortgagor) 30 September 2022 1,80,000/- Thousand Six Hundred Fourtesn Bupess and | BEARING SURVEY NOJI2PAIKI PLOT NO 37.38.3% TOTAL ADMEASURING
i 1 ; T J1 50 ; ; ;
Description of Property: All that piece and parcel of the Residential Plot No. 28 to 33 of Sub-Plot No.28 to 33/6 Land area admeasuring 55-22 5 ikt A by i D ASO LA SaRE MHIIME Tﬁ.h'l.l'.:IT’IPDEIFST ?UH.:;
Sq. Mtrs. Scheme Known as “Madhanta Park” situated at Revenue survey No. 200 paiki 5 in the sim of Village Mahika Registration District & ymbohc FEESESSI0N 1akan
l arriva, at a cnnclusim Sub Districtof Rajkot. 9 | DHHLSILOOASATES RA&MNVIIAY SINGH CHAUHAN & RADHA RAMVEIAY SIMNGH on 17.01 2074

Date & Amount of Demand Notice 25.08.2023 &
Rs.10,02 61843/ - {Rupsaes Ten Lakh Tevo Thousand

Six Hundred Eighteen Rupess and Fourty Three
Paisa Only} a5 on 25082023

Property Descriptiom IMMOVABLE PROPERTY BEARING FLAT NO 102,
ADKMEASURING ABOUT 535.00 SO FT5, 15TFLOOR, SA1 WVIHAR APPARTRIENT,
BEARING SURVEY NO 1181 +27+9+ 10vZ/PAIKEE 3 PAIKI PLOT- RO 37,
MEW SURVEY NO B10, SITUATED AT CHHARWADA, TA. VAPI, DIST. VALSAD

NARINGARAM TILOKEAM MEGHWAL & Symbalic Possession Taken
bt b KIYA DEVT NARINGARAM on 17.01_2024

Date & Amount of Demand Motice Z5.03.2023 | Property Description IMMOVABLE PROPERTY BEARING FLAT MO 207,
6 Rs9,13.487.00- (Rupses Nine Lakh Thirteen | ADMEASURING ABOUT 685.00 S0 FTS, 2ND FLOOR, SHREE APPARTMENT,
Thousard Four Hundred Eighty Seven Rupees Oriy) | REVENUE SURVEY NO 27/1, PAIKEE AND 28/11 PAIKI PLOT NO 27, BEARING
as an 25,08.2023 COMPUTERISED SURVEY NO, 27/1+ 28+ 11 PAIKEE 26, SITUATED AT VILLAGE
CHHARWADA, Ta VAR, DIETVALSAD

not an assumption.

+»+ Date and time of e-auction : 05/02/2024, 11 am to 2 pm with extension of 5 minutes each
+» Last date for submission of bid: 03/02/2024 +- Date of Property Inspection: 29/01/2024

For detailed terms and conditions of the sale, please refer to the link provided in https://www.yesbank.in/about-us/media/auction-property
Secured Creditor’s website i.e. . www.yesbank.in or https://sarfaesi.auctiontiger.net.

In case of any difficulty in obtaining Tender Documents/ e-bidding catalogue or Inspection of the Inmovable Properties / Secured Assets 1a
and for Queries, Please Contact Concerned Officials of YES BANK LTD., Mr. Kalpesh Raval on 97277 25758 or Email :
kalpesh.raval@yesbank.in, and Officials of M/s. e-Procurement Technologies Limited (Auction Tiger) Ahmedabad, Bidder Support
Numbers : 9265562821, 079-61200594/598/568/587/538. Email : support@auctiontiger.net.

SALE NOTICE TO BORROWER / GUARANTORS

The above shall be treated as Notice U/r. 9(1) of Security Interest (Enforcement) Rules, 2002, to the Obligants to pay the same
within 15 days from the date of publication.

Date : 18.01.2024,
Place : Rajkot

o0 o

Inform your opinion with
detailed analysis.

Date : 18-01-2024
Place : Sorat & Walsad & Bharuch

For DCB BANK LTD

Sd/- AUTHORISED OFFICER

Authorised Officer

e o

The Indian Express.,
For the Indisn Intelligeni.
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